31.05.2018

AT 2.15 P.M.

1. W.P.(C) 1489/2013

2. W.P.(C) 4810/2014

3. W.P.(C) 4886/2014

4. W.P.(C) 1749/2017

CM NO.2805/2013

CM NO.7796/2017

AT 2.15 P.M.

1. W.P.(C) 4551/2017

2.

ITA 805/2005

FOR PRONOUNCEMENT OF JUDGMENT APPLT. JURISDICTION

COURT NO.3

HON'BLE MR. JUSTICE S.RAVINDRA BHAT
HON'BLE MR. JUSTICE NAJMI WAZIRI

RAHUL MEHRA RAHUL MEHRA,ANIL SONI

VS UNION OF INDIA AND ANR HEMANT PHALPHER,SUSHIL DUTT SALWAN
ADITYA GARG,HIMANI KAUSHIK
PREMTOSH MISHRA,YOGNA GOYAL
SALONI AGARWAL

FORECH INDIA LTD. S.SEETHARAMAN, ANKUR SHARMA
VS THE DESIGNATED DHARPAN BHUYAN,SANDEEP SETHI
AUTHORITY & ORS. REENA KHAIR,RAJESH SHARMA

RITA JHA,SHREYA DAHIYA
ANIL SONI,NAGINDER BENIPAL

KUMHO PETROCHEMICAL CO.LIMITED S.SEETHARAMAN,ANKUR SHARMA
VS THE DESIGNATED DHARPAN BHUYAN,SANDEEP SETHI
AUTHORITY & ORS. REENA KHAIR,RAJESH SHARMA
RITA JHA,SHREYA DAHIYA
ANIL SONI,NAGINDER BENIPAL

KUMHO PETROCHEMICAL CO.LTD. S.SEETHARAMAN, ANKUR SHARMA
VS THE DESIGNATED DHARPAN BHUYAN,
AUTHORITY & ORS. KIRTIMAN SINGH,PRATEEK DHANDA

WAIZE ALI NOOR

COURT NO. 6
(DIVISION BENCH-IIT)

HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE CHANDER SHEKHAR

M/S SANTANI SALES ORGANISATION
VS CENTRAL EXCISE,CUSTOMS AND
SERVICE TAX APPELLATE TRIUBNAL,
DELHI AND OTHERS

THE COMMISSIONER OF INCOME TAX-III
VS M/S SUDEV INDUSTRIES LIMITED
AGARWAL, MONIKA GHAI,

J.K.MITTAL,RAJENDDRA SAHU
HARPREET SINGH

LAKSHMI GURUNG,ASHEESH JAIN
DR. RAKESH GUPTA,6SOMIL

ROHIT KUMAR GUPTA



31.05.2018 J-2 FOR PRONOUNCEMENT OF JUDGMENT APPLT. JURISDICTION

COURT NO.33

(DIVISION BENCH-V)

HON'BLE DR. JUSTICE S.MURALIDHAR
HON'BLE MR. JUSTICE I.S.MEHTA

AT 10.30 A.M.

1. CRL.A.1043/2013 SUNDER PASWAN & ORS DHAN MOHAN, TANU BAKSHI MISHRA
VS STATE NCT OF DELHI RAVI MISHRA,HARKAMAL JEET KAUR
AMIT CHADHA

2. CRL.A.1328/2014 LAL BABU @ SANJAY DHAN MOHAN, TANU BAKSHI MISHRA
VS STATE NCT OF DELHI RAVI MISHRA,HARKAMAL JEET KAUR
AMIT CHADHA

3. CRL.A.426/2018 SYED SHAHID YOUSUF RAJAT KUMAR,AMIT SHARMA
CRL.M.A.7469/2018 VS NATIONAL INVESTIGATION VIPLAV ACHARYA,SOM PRAKASH
AGENCY VIPLAV CHAUDHARY,NEEL KAMAL

KANCHAN ,AJEET SINGH SALARIA

COURT NO. 10
HON'BLE MR.JUSTICE RAJIV SHAKDHER

AT 3.00 P.M.

1. W.P.(C) 11599/2015 VEDANTA LIMITED & ORS
VS. UNION OF INDIA & ORS

COURT NO. 36
HON'BLE MR. JUSTICE I.S. MEHTA

AT 2.15 P.M.

1. CRL.REV.P 204/2015 REEMA SALKAN R.P.VATS,MALVIKA RAJKOTIA
CRL.M.A.4961/2015 VS SUMER SINGH SALKAN ARPITA RAI,AKRITI TYAGI
CRL.M.A.4963/2015
CRL.M.A.5608/2015
CRL.M.A.9820/2015
CRL.M.A.8145/2016
CRL.M.A.12393/2016

HIGH COURT OF DELHI REGISTRAR (LISTING)

30™ MAY, 2018



31.05.2018 FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 23 (0S-A)
HON'BLE MR. JUSTICE RAJIV SAHAT ENDLAW

AT 2.30 P.M.

4. I.A. 7259/2016 H & M HENNES & MAURITZ AB & SANDEEP SETHI, C.A.BRIJESH,
In CS(COMM) 707/2016 ANR V.MOHINI, SHREYASI PAL, ADHEESH
Vs. HM MEGABRANDS PRIVATE NARGOLKAR, ANKUR SANGAL, SUCHETA
LIMITED & ORS ROY

*khkkkkkkk

COURT NO. 21 (OS-F)
HON'BLE MR. JUSTICE JAYANT NATH

AT 2.15 P.M.

9. O.M.P. (COMM) 382/2016 SURINDER KUMAR BERI & ANR. PRAG P.TRIPATHI, PRIYA KUMAR,
Vs. DEEPAK BERI & ANR. ADHISH SRIVASTAVA, SUJIT KR.
SINGH, SANDEEP SETHI, AKSHEY
MAKHIJA, SAURABH SETH, SUMEERA
SETH, SEERAT DEEP SINGH, KRITI,
DAYAN KRISHNAN, C.D.MULHERKAR,

ANUSHKA
10. O.M.P. (COMM) 396/2016 ATUL BERI DAYAN KRISHNAN, C.D.MULHERKAR,
Vs. DEEPAK BERI ANUSHKA, SANDEEP SETHI, AKSHEY

MAKHIJA, SAURABH SETH, SUMEERA
SETH, SEERAT DEEP SINGH, KRITI

*kkkk
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